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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 137 OF 2024
\( IN
ORIGINAL APPLICATION NO. 584 OF 2022

MATTER OF:
GA PRASAD YADAV & ORS.
...APPLICANT
H VERSUS
% 'STATE OF UTTAR PRADESH & ORS.
...RESPONDENT(s)

AFFIDAVIT ON BEHALF OF ADDITIONAL CHIEF SECRETARY, CIVIL
AVIATION DEPARTMENT, STATE OF UTTAR PRADESH IN
COMPLIANCE OF ORDER _DATED 07.03.2025 PASSED BY THE:
HON’BLE NATIONAL GREEN TRIBUNAL. NEW DELHI

I Shashi Prakash Goyal, aged about 58 years, S/o Shri J.P. Goyal posted as
Additional Chief Secretary, Civil Aviation Department, State of Uttar Pradesh, do

hereby solemnly affirm and state as under:

1. I Shashi Prakash Goyal, Additional Chief Secretary, Civil Aviation
Department, State of Uttar Pradesh, am fully conversant with the facts of the

case and am competent and authorized to swear the present Affidavit.

2. That the present matter pertains to the grievances raised in the application
about obstruction to flow of river Trilodki known as Trilodki Ganga and also
discharge of polluted water by M/s Amrit Bottlers Pvt. Ltd. (Cocacola) Dabhar
Semar, Chandpur Harbans, Allahabad Road, Ayodhya.

3. The Hon’ble Tribunal vide order dated 07.03.2025 issued the direction to the
Deponent to file a detailed compliance report. The relevant paragraph of the

order is stated below:

“..5. This Tribunal considered the reports on 17.12.2024 and found
the same to be vague without supporting documents and to fall short

of requisite compliance. Accordingly, this Tribunal without enlisting
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the deficiencies directed respondents no. 1, 2, 4 and 5 to file their
detailed compliance reports.

6. XXXX

7. However, no report has been filed by respondent no. 2- ACS, Civil
Aviation Department, U.P. despite direction issued in this regard.
Noncompliance of order dated 17.12.2024 by ACS, Civil Aviation
Department, UP. warrants imposition of costs for unnecessary
adjournment thereby caused. Accordingly, ACS, Civil Aviation
Department, U.P. is granted one more opportunity to file its response
within one month subject to deposit of costs of Rs. 25,000/- with NGT
Bar Association, Principal Bench within three weeks and fo ensure his

representation before this Tribunal on the next date of hearing

fixed...”

4. That the Deponent most respectfully submits before the Hon’ble Tribunal that,
in compliance with the order dated 17.12.2024, the Deponent has -duly
submitted its compliance report/response through email dated 05.02.2025 and
by speed post dated 10.02.2025, thereby apprising the Hon’ble Tribunal of the
actions undertaken by the Deponent in pursuance of the directions issued by
the Hon’ble Tribunal in O.A. No. 584/2022, as per the judgment dated
22.12.2023.

A copy of the compliance report submitted is annexed herewith and marked as
ANNEXURE-1.

5. That for the construction of a drainage system for the proper drainage of water

of the under-construction Maharshi Valmiki International Airport, Ayodhya
Dham, proposal dated 10.01.2023 for the grant of administrative and financial
approval for the estimated cost of Rs. 5441.06 lakh was received from the
District Magistrate, Ayodhya.

6. That in reference to the aforementioned proposal dated 30.03.2023, the
y Director, Civil Aviation, Government of Uttar Pradesh, vide approval dated
*3(1..03.2023, granted administrative and financial sanction for the construction
of a storm water drainage system to manage the rainwater from the under-

construction airport, the adjoining villages, and the discharge from M/s Amrit

Bottlers Pvt. Ltd. (Coca-Cola). The project has been approved at an estimated
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cost of Rs. 5441.06 lakh (Rupees Fifty-Four Crore Forty-One Lakh Six
Thousand Only), subject to compliance with the terms and conditions

prescribed to the District Administration.

A copy of the letter dated 31.03.2023 is annexed herewith and marked as
ANNEXURE-2.

7. That pursuant to the financial sanction granted vide letter dated 31.03.2023, an
amount of Rs. 1396.89 lakh (Rupees Thirteen Crore Ninety-Six Lakh Eighty-
Nine Thousand Only) was released as the first installment during the financial
year 2022-2023 and placed at the disposal of the District Magistrate, Ayodhya,
against the total approved cost of the project for the construction of the

drainage system.

8. That, in order to ensure the uninterrupted progress of the drainage system
construction, and pursuant to the request made by the Deponent, a second
installment amounting to Rs. 1,323.64 lakh (Rupees Thirteen Crore Twenty-
Three Lakh Sixty-Four Thousand Only) was sanctioned and duly released to
the District Magistrate, Ayodhya, vide communication dated 19.04.2024,
Ayodhya, pursuant to the terms and conditions prescribed vide letter dated

31.03.2023.

A copy of letter dated 19.04.2024 is annexed herewith and marked as
ANNEXURE-3.

. That subsequently, a third instalment amounting to Rs. 1,360.265 lakh (Rupees

Thirteen Crore Sixty Lakh Twenty-Six Thousand Five Hundred Only) was
approved on 30.09.2024 for the financial year 2024-2025 and was promptly
made available to the District Magistrate, Ayodhya, for continued execution of

the drainage system construction.

copy of letter dated 30.09.2024 is annexed herewith and marked as

- 7y  ANNEXURE-4.

10.That it is submitted that following the sanction and disbursement of funds for
the construction of the drainage system to the District Magistrate, Ayodhya, the
Deponent, vide letter dated 16.10.2024, directed the said authority to
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undertake a thorough and detailed inspection of the ongoing construction
works, in coordination with a team of Engineers. Furthermore, the
Deponent, vide letter dated 06.03.2025, sought report on the current status
of the construction of the drainage system being carried out for the
Maharishi Valmiki International Airport, Ayodhya Dham from the
District Magistrate, Ayodhya, as directed vide letter dated 16.10.2024.

A copy of letter dated 16.10.2024 and 06.03.2025 is annexed herewith and
marked as ANNEXURE-S.

11.That the Deponent has duly obtained the financial approval for the construction
of drain and the same has been allotted to the District Magistrate, Ayodhya to
carry out the said construction, as required. It is further submitted that the
Deponent has been consistently monitoring the progress of the construction
and taking necessary stéps to ensure timely compliance with the directions

issued by this Hon’ble Tribunal.

12.Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.

13.1 state that everything stated above has been stated by me in my official
capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

£} W
DEPON

ADENTIFY THE DEPONENT
ENI!%:‘HAS SIGNED BEFORE MF VERIFICATION

ﬁ{%—;& Pl Verified at _Luek viono on this 0F day of A pr:'(. , 2025,
war yﬁ:ﬁ% that the contents of the above affidavit from paragraphs 1 to 13 are believed

AURLH TIud 249901 6 be true and correct to the best of my knowledge and belief. No part of it is
ELE e

false and nothing material has been concealed therefrom.
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ANNEXURE-1
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Compliance report of the order dated 17.12.2024 passed by Hon'ble NGT, New
Delhi in MLA. .No. 137/2024 in O.A. No. 584/2022 Durga Prasad Yadav vs State
of Uttar Pradesh and Others.

Regarding the above mentioned matter, orders have been passed by Hon'ble
NGT, New Delhi on 17.12.2024 in M.A. No.- 137/2024 in O.A. No.- 584/2022 In
Durga Prasad Yadav vs. State of Uttar Pradesh and others. The principal parts of the
order are as follows—

... 3. Reports have been filed by UPPCB and respondent no.5 vide email
dated 21.03.2024. However, no Reports have been filed by Uttar Pradesh Ground
Water Department and Divisional Forest Officer, Ayodhya before this Tribunal. On

the other hand copies of letters received from them by UPPCB have been attached
by UPPCB with its report. '

4. We have gone through the reports filed by UPPCB and respondent no.5
and we find the reports to be vague without supporting documents and the same fall
short of requisite compliance with the orders passed by this Tribunal, We do not
consider it necessary to enlist the deficiencies in the reports at this stage as we
consider further hearing to be necessary for ensuring requisite compliance with the
orders passed by this Tribunal. It may also be added here that this Tribunal had
also given directions for taking of requisite remedial measures for demarcation and
rehabilitation/rejuvenation of River Trilodki Ganga on the basis of the documents
available and to notify the same for its protection/consérvation. Further, this
Tribunal had also given direction for completion of the drain and taking of
remedial measures for ensuring that flow of water in drain remains smooth and
there is no water logging in the adjoining land due to flow in the drain and
discharge from M/s. Amrit Bottlers Pvt. Ltd. No reports have been filed in this
regard. Accordingly, issuance of notices to the respondents is ordered for
requisite further hearing for ensuring due compliance with the orders passed by
this Tribunal.

6. The Registry is directed to issue notices to respondents no. 1-State of Ultar
Pradesh, respondent no. 2-ACS, Civil Department, respondent no.4-Disirict

Magistrate, Ayodhya and respondent no. 5-M/s. Amrit Bottlers Pvt. Ltd. requiring

them file their detailed compliance reports /responses with all requisite details and
supporting documents at least one week before the next date of hearing.

7. List on 07.02.2025 for further hearing.

i

[
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“..n2. The above said O.A. was disposed of vide order dated 22.12.2023. The
relevant part of the Judgment reads as under. .

“Directions by the Tribunal.

cirnHon’ble NGT has also added their directions that for taking of

remedial measures for demarcation and rehabilitation/rejuvenation of River
Trilodki Ganga of the basis the documents available and to notify the same for its
protection and conservation.

Hon’ble NGT has also directed for completion of the drain and taking of
remains remedial measures for ensuring the flow of water in drain remains smooth
and there is no water logging in the adjoining land due to flow in the drain and
discharge from Amit Bottlers Pvt. Lid......

In compliance of direction issued by Hon’ble NGT for completion of the
drain and ftaking of remedial measures for ensuring that flow of water in drain
remains smooth and there is no water logging in the adjoining land, it is
submitted that a status report regarding status is called from District Magistrate
Ayodhya (Annexure No.-1). District Magistrate Ayodhya in his report dated
01.02.2025 informed that in the revenue records of District Ayodhya, there exists
no record of any river by the name of Trilodki Ganga. That archival research and
field investigations have established that a drain flows through the district which, in
various villages, is known by different names—referred to as Baha or Nali in some,
as Sofi in others, and as Tilai Nala in yet other localities; furthermdre, in certain
villages, the drain is associated with lands recorded as Aabadi or held by
transferable landholders. Copy of the Letter No. 146/Ra.Ni.(Karya.YNGT-
Akhya/2023 dated 02.03.2023, issued by the Tahsildar Sadar, Ayodhya, and Joint
Magistrate/SDM Sadar, Ayodhya is enclosed herewith as. Annexure No.-2.

Due to the expansion of the airport, the natural drainage patterns in the
surrounding areas have been adversely affected, thereby necessitating the
construction of an alternative drain to ensure proper drainage. That as per the latest
status report, approximately 90% of the construction work for this alternative
drainage system has been completed, with the remaining work progressing in
coordination with the concerned authorities.

Regarding completion of the construction work of the drain, it is to be informed
that the Executive Engineer, Irrigation Division, Ayodhya has informed through the
attached report of his letter number- 242/Si. Kh.Ayo./Airport dated 30.01.2025 that
an RCC drain is being constructed by the lrrigation Division, Ayodhya for the
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drainage of the airport on 5.00 meter wide land given by the airport. After allocation
of funds for the drainage of the airport, about 90 percent of the work of drain -
construction has been completed, the remaining 10 percent work is being
completed by establishing coordination with the concerned departments. It is
also mentioned in the report that due to the ongoing project, no problem of
water logging has arisen in the alignment of the drain/ inside the airport
during the rainy season. A copy of the said letter dated 30.01.2025 of the
Irrigation Division, Ayodhya is annexed as Annexure No.-3.

The Compliance report is being submitted for information and further necessary
action, please.

—
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ANNEXURE-2
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ANNEXURE-3
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